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New welhi, the lst March,1995
Hon'ble shri J.¥. sharma, Menber(J)
Hon'ble shri 3.K, 3ingh, Member( A)

shri sSwadesh Kumar,

Former Ueguty Jirector(IMT),

onall lndustries service lnstitute,
New uUelhi,

r/o 29/27, East Fratel Nagar,
‘Jew Jelhl. LIS \r-'p::.{ :37’!;

3y Advocate: Mrs. 3arla Chandra

Vs,

l. Unlon of India
throujh the 3ecretary
Ministry of Lndustry,
departnent of 3mall 3cale 1 dustries,
Jdyoy 3havan,Vewy uelhi.

2. Jeyeloyment Commissioner
sm3ll acale Industry,
Ministry of 1 ndustry,
aovt, of Indis,
7th Floor, Nirman Bhavan,
Maulans Azad Road ,New Jelhi. «o. @S pONndents

ORD ER (®RAL)

idon'ble 3hri J.P. 3harma, Menber(J)
Af ter hearing for sone time,the learned

counsel for the applicant wants to withdraw the
application tc pursue the matter departments1lly,
He is allcwed to withdraw the applicstion with
liberty to file fresh application,if so advised,

according to law.
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